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scooter drivers at New Delhi Railway 
Station; 

(b) whether jt is a fact that the 
policemen posted to assist the pas-
sengers pretending their helplessness 
and do not give right direction to the 
taxiwalas to help the passengers; 

(c) if so, whether some more 
policemen and some officers of D.S.P. 
or Assistant Commissioner ranks will 
be posted there to assist the passen-
gers; and 

(d) the details about the steps 
taken Or proposed to take to remove 
the harassment? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI YOGENDRA MAKWANA): 
(a) Yes, Sir. 

(b) and (e). It is not correct that 
the policemen pretend helplessness in 
assisting passengers. At present one 
Sub-Inspector, one Head Constable 
and three Constables are posted round 
the clock to assist the passengers. 
The traffic police Inspector is avail-
a ble between 8.00 A.M. and 8.00 P .:M. 
at the New Delhi Railway Station. 
The Assistant Commissioner of Police 
checks the arrangements twice a day. 
At the pick':up point from where the 
passengers hire three-wheeler scoo-
ters/taxis, a Constable is detailed. He 
distributes complaint cards to the pas_ 
sengers, who wish to make a com-
plaint. The cards can be filled up and 
soot by post also. Announcements on 
public system are made exhorting the 
commuters to contact traffic police in 
case of complaint. 

(d) (i) The three-wheeler scooter 
drivers whO over-charge/misbehave 
are being kept under close watch. 
Strict action is taken including the 
impOunding of three-wheeler scooter 
and realization Of cash security for 
refusal/overcharging. 

(H) Revised fares are painted on a 
hoarding - for the information of the 
passengers. 

(iii) Regular announcement on pub-
lic announcement system about avail ... 
ability of traffic police assistanCe is.· 
made. 

(iv) D.T.C. has started round the 
clock service and carry the passen .. 
gers with luggage for a fare at 
Rs. 11- to any place in Delhi. An-
nouncement about D.T.C. services are 
made by D.T.C. booth. There is also a· 
D.T.C. enquiry countt!r. 

US Supply of Arms to Pak 

527. SHRI S. M. KRISHNA: 
SHR! R. R. BHOLE: 

Will the Minister of DEFENCE be 
pleased to state: 

(a) whether the supply by U.S.A. 
of F.16 Planes and other sophisticated 
military equipment like tanks etc. 
worth billions of rupees has very 
much improved the striking capacity 
ot the Pakistan armed forces and the 
combat range Of the F.lS can reach· 
large areas in India; 

(b) whether India has told U.S. 
that Pakistan could use all this equip-
ment against India as in the past; 

(c) if so, the reaction of the U.S. 
Government thereto; and 

(d) the steps Government have 
taken or propose to take to meet the 
situation? 

THE MINISTER OF STATE IN 
THE MINISTRy OF DEFENCE. 
(SHRI SHIVRAJ V. PATIL): (a) The 
supply of sophisticated military 
equipment iccluding F.16 aircraft by 
U.S.A. will enhance the overall offen-
sive capability of Pakistan. 

(b) Yes, Sir. 

(c) U.S. Government have taken 
note of India's concern On the induc-
tion of sophisticated militay equip-
ment to Pakistan. The U.S. Govern-
ment have assured us that arms 
being supplied to Pakistan would: 
not pose a threat to India. 
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(d) All such developments which 
chance a bearina on our security are 
closely monitored and appropriate 
measures to ensure full defence pre-
paredness are initiated. 

Feaee aloag ABsam-Banglade,ah Border 
to eheCk IIdltratioB 

528. SHRI S. M. KRISHNA: 

SHRI SANAT KUMAR 
MANDAL: 

Will the Minister of HOME AF-
FAIRS be pleased to state: 

(a) whether Government are exa-
minmg a proposal to build a mas()nary 
wall or erect an electrified fence a11 
along the Assam-Bangladesh border to 
check the infiltration of foreign na-
tionals into Assam; 

(b) ~ ler the matter had been 
discussed with Bangiadesh formally 
or informally and if so, their reat:-
tion thereto; 

(c) tb \ stage at which the matter 
stands at present; and 

(d) the financial and other impli-
cahons about the areas to be covered 
and hme to be taken to implement 
it? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AF-
FAIRS tSHRI YOGENDRA MAK-
WANA): (a) to (dL A Committee of 
officials has been set up to con5.1der 
measures for further strengthening 
the secul'lt:,{ arra"1gements for effec-
tively pre\'entmg unauthOlised entry 
along the Indo-Bangladesh border. 
Various suggestions and proposals are 
being considered by the Committee. 
"The Committee is yet to submit its 
report. 
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Alternative Arrangemf"ut of NucJear 
Fuel to Tarapur Atomic Power rlant 

531. SHRI M. V. CHANDRASHE-
KHARA MURTHY· Will the PRIME 
MINISTER be pleased to state; 

(a) whether o ern 1~nt have 
made any a1ter!l:ltive arrangements 




